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I the absence of statutory price control
it is for the manufacturers to fix prices
of their products, Government have licen-
sed sufficient capacity and built up pro-
duction  capability of variou; makes of
two-wheelers generating a situation ip the
market where two-wheeelers are likely to
be easily available at competitive prices
in near future.

Malpractices by the Flame Centre Indane
gas agency..

1164. SHR1I D, HEERACHAND: Will
the Minister of PETROLEUM be pleas-
ed to state:

(a) whether Government have receiv-
ed any complaint about malpractices in-
dulged in by the Flame Centre Indane’
Cooking Gas Agency, Patel Nagar, New
Delhi for the supply of refills of cooking
gas; and

(b) if so, what action Government pro-
pose to take against the agency?

THE MINISTER OF STATE OF THE

MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA): (a) No,
Sir,

(b) Does not arise,

Work out telephgne lineg in U.P.

1165, [Transferred to the 14th August,
1985.1]

1166, DR, MOHD. HASHIM  KID-
WAT: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) the number of worn out telephone
lines in U.P. as on the‘ Ist Junc, 1985;
and

(b) if so, by when these arc proposed
to be replaced?
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1985 ] to Questions 02

" THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS!
(SHRI RAM NIWAS MIRDHA): (a)

8010 is the number
phone lines
1-6-1985.

of worn out tele-
in Uttar Pradesh as on

(b) Out of the above-mentioned lines,
7350  lineg have beep planned to
replaecd  progressively during 7th  Plan
period. Remaining 660 lineg will be re-
placed in due course.

Allotment of Diesel, Kerosene and Petrol
to various States

1167. DR. MOHD. HASHIM KID-
WAT: Will the Minister of PETROLEUM
be pleased {o state:

(a) the details of diesel, kerosenc oir,
petrol allotted to varioug States during
the years 1983-84 and 1984-85; and

(b) the criteria for the allotment there.
of to each State?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM (SHRI
NAWAL KISHORE SHARMA). (a)
AND (b) Diesel and petro] are available
on free sale basis and ny allocation of
these products ig made (o tne States/
Union  Territories.

Allocation of keroszne to Statzs/Union
Territories iy mage by allowing 5 per
cent growth over the allocation made
during the corresponding period of the
previous year on o <-month block
basis.

A statemen; showing keroseng alloca-
tion made to various Stateg and Union
Territories during the years 1983-84 and
1984-85 is attached. (See below)

State ment

Kerosene allocations made to States|Union Territories during 1983-84 and 7984-85

N (Figures in tonnes)
_Sl. Name cof State/Union Territory — Aiiocat;o:s_ _
No. 1983-84 1984-83
1 An(—'lIn-a Pradesh . 7 396,070- 418,150
2  Arunachal Pradesh . 6,150 6,430
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S1. Name of State/Union Territory - “ﬂ _.A‘_”_O_c‘_tﬂs_ .

- No. . . 1983-84 1984-85
3 Aadaman and Nicobar 2,100 2,090
4 Assam . 165,600 174,460
5 Bihar . 280,010 306,120
6 Chandigarh . 13,610 14,828
7 Dadra and N. Haveli . 1,900 2,090
8 Deihi 161,187 166,220
9 Gujarat . . 514,300 546,500
10 Goa, Diman and Dju . 20,300 21,410
11 Harvana . . . - 103.534 114,270
12 Himachal Pradesh . . 22,890 24.810
13 Jammu & Kashniir . . 43,080 48,230
14 Karnataka . 295,300 314,050
15 Kerala . . . . . 162,400 176,130
16 Madhya Pradesh . 230,720 263,720
17 Maharashtra 990,386 1041,640
18 Manipur . 14,250 15,040
19 Maghalava . 10,000 10,520
20 Mizoram . . 3,920 4,200
21 Nagaland . . . . . . 6,220 6,990
22 Oiissa . . ' . . . 03,770 102,700
23 Punjab . . 211,940 225,060
24 Pondicheiry . 9,530 10,440
25 Rajasthan . 162,170 179,000
26  Sikkim . . . 4,700 5,740
27 Tamil Nadu . 439,645 166,420
28 Tripwa . . 13,950 15,390
29 Uttar Pradesh . . 593,760 655,220
30  West Bengal . 484,370 540,300
g1 Lakshadweep . 360 610

Torar, 5,467,212 5,378,178




